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'l:HE MINISTER OF STATE IN 
THE MINISTRY OF :flOME AFFAIitS 

I (SHRI S. D. PATIL): ('3) Yes, Sir. 

(b) A statement is laid on the Table 
of the Sabha. [Placed in Library. See 
No., LT-1206/77.J 

Use of HiJidi in MinistI'les 

1944. SHRI MOHAN LAL PIPIL: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether his attention has been 
drawn to the news it(!m publish in the 

'newspapers dated 11th August, 1976 
to the effect that eight sections of the 
Finance Ministry h'3ve started use of 
Hindi for official purposes and if so, 
his reaction thereto; 

(b) the names of other Ministries of 
the, Government of India which have 
started using Hindi alone for official 
purposes and since when; and 

(c) Whether the Official Languages 
Department provides any incentive to 
those Ministries which have started 
using Hindi only and if so, the det~iIs 
thel'eof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) : 
(a) Yes Sir, last year Department of 

'Expenditure of the Ministry of Fi-
nance had decided to do the adminis-
trative work in Hindi in their 8 Sec-
tions (which have now been 
reorganised into six Sections), which 
is commendable. 

(,b) According to the present polie) 
of the Government of India, Govern-
ment Employees have option to do 
their official work either in Hindi or 
Engl.ish; but Hindi knowing employees 
are encouraged to do more and' more 
work in Hilldi. 

(c) According to tpe ~wer tp P!1rt 
(b) 'abov~, the question of doing work 
only ID,; HUldi In"tlle .lIinisIrles d!lltll 
not arise, but it has been decided that 

a shield, will be awarded by the De-
partmp.nt' of Official Language til tha': 
Ministry in which highest quantum ,()f 
work is done in Hindi. " 

BaisiDg Pensiollll of Freedom FiChtea 

1946. SHRI SUKHENDRA SINGH: 
Will the Minister of HOME AFFAIRS 
be pleaSed to st'3te: 

(a) whether the freedom figh~ers 

have requested the Central Govern-
ment to raise their pensions; and 

(b) if so, their demand and the re'-
action of Government thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): 

(a) Yes, Sir. From time to time the 
freedom fighters have been requesting 
for general enhancement of the mini-
mum pension of Rs. 200 per month. 

(b) A generel enhancement' of the 
minimum pension of Rs. 200 pel' 
month is not feasible in the present 
difficult economic situation. ' 
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